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Criminal Appeal  No(s).  1224/2016

THE STATE OF UTTAR PRADESH                         Appellant(s)

                                VERSUS

MITTHU LAL @ BENI MADHAV . & ORS.                  Respondent(s)

 
WITH
Crl.A. No. 269/2017 (II)

Date : 14-10-2026 This appeal was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE SANDEEP MEHTA
         HON'BLE MR. JUSTICE DEVENDRA KUMAR UPADHYAYA

For Appellant(s) : Mr. Namit Saxena, AOR
                   
For Respondent(s) : Mr. Kedar Nath Tripathy, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

List tomorrow i.e., 15.10.2026.

(VARSHA MENDIRATTA)                        (AKSHAY KUMAR BHORIA)
ASTT. REGISTRAR-cum-PS                        COURT MASTER (NSH)
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